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CENTRAL ADMINISTRATIVE TRIBUNAL '1
ALLAHABAD BENCH ALLAHABAD . |

Civil Misc. Centempt Application No,228 of 2003. !

In
Driginal Applicatiﬂn Nﬁ-136 of 2000,

Allahab t the ay of My 2004.

Henle M. Justice S.R. Singh, V.C.
Hﬂn'blﬂ_ﬂtr QIB- Tiﬂagi, A.M,

Vishnu Dayal Tiwari

a/a 48 years s/e Shri Misri Lal,

R/e Infront of Railway Station, Fatehgarh,
Post Office Nagla Nain Bhelepur, District
Farruk habad. _

-¢..---prlicant-
(By Advecate : Sri T.S. Pandey)
Versus.

le Shri Kali Shanker
Divisional Railway Manager,
North Eastern Railway
Izatnagar, Division, Bareilly,

2. Shri Sukhvir Singh
Senior Divisional Personnel Officer,
Nerth Eastern Railways,

Izatnagar Division, Bareilly.

.--....Respondents.

(By Advocate : Sri K.P. Singh)
(By Hon'ble Mr. Justice S.R. Singh, V.C.)

Sri T.S. Pandey learned counsel for the applicant
states that order passed by the Tribunal has been complied
withe In that view of the matter, Sri T.S. Pandey learncd
counsel fer the applicant dees not want te press this

contempt application, Accordingly, the same is re jected.

o o)

Aelde ViGa

Manish/=-




